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THE CENTRAL ADMUNISTRATIVE TRIBUNAL HYDERABAD BENCH AT LEPBAD 
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: 14-12-g5 C.P 52,5 in O.A11Q35/93 	 Dt. f Orde  
C- ,P,.53/g in 0.A. 1222/94. 
C.P..s4/g5 in 0_a. 1223fl4, 
C.P. 90/95 in O.A. 932/5• 

- 

C.P. 92/95 in O.A. 030/p3 
/1 

Cip. 94/.5 in 0.e 948/93 
C.P.95/05 in 0.A.875/93  

±' .: :2: Z- 
C .P. 99/95 in O.A4 1250/93 & 
CP 	106/95 in O.A. 1366/93. 

- 

1. K.Venkate,ar1u 
2, U.Purflachdra Rao. 

T.Subramanya 
P.Narayana Murthy 

lurthy 
64 P.Venkat Rd). 

H Ap$ ante. 
CP52/5 in OA 1035/93 

2. A.Satyanazayane. 

:.R,Budhj Ramau 
- :2. L.sesha Rac, 

3.N.V.SIjbbaj41o. 
4. 1.V.Rj4ohan 
S. A.Samb.asa'ra. Rg•  

K.Krishna Mztby. 

V. 	 - 

pp1icans in C.P.53/95 

	

irr 	1222/04. 

2 

t -ApD.1tcaets .J_L7 
in O..A.1223/94. 

-- jaJLcnts.2n C.Pi9Q/95 
o.A.ga2/3 

Applicant in C..P.-92/95 In 
930/93. 

0 14QPJ*1C8flt in C.P.84/95 in 

? ippUcant in c.P.g$'a in 
r'. 

0.A.87&93. 

.-. J4pplicant in C.P.9/95 in 
0.A.874/93. 

ap.ucant in C.P.)8/95 th 

	

- 	O.A. 873/93, 

VVSu}tenaras.aiah,. 

R .Pazasjr am;- 

N.f-Ianumanths Rae. 

T.$teMce TI 
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To 

1. Sri M..Rhaskar BaO, Chief Genral Manager; 
Teledorrflithications, A.P.Circl, Hyderabad. 

	

2 Sri .K.Thakkar, 	rectonGeneraI and Cha4i-máñ,. Telecom Commission, New 	lhj. 

Sri K.N. Vjswanathan, CGM Maintenance S.T.RL 
Madras-39 ?jaji Salai, Madras-i. 

Sri R.ñangnahan, Chief General Manager Projects, No.3, 
Ethitaj Salai, Madras-lOS. 

S. Sri R.K.Taklcar, Secretary, MihiStry of Coqmunications, 
Govt.ofIndia New Llhi. 

. Sri R.K.Takkar, Chairman, TelecomBoard, Sanchar Bhavan, New nelbi. 
Sri 1judh Prakash, Asst.t4rectoj- cjejjer8l(TE) Min.of Communications, 

pt.of Telecom, Sanchar Bhávan, New 1lhi. 

One copy to Mr,.K.Venkateswar Rab, Advocate, CAT.Hyd. 

One copy to Mr.V.venkateswar Rac, ndvocate, LAT.Hyd. 

One copy to Mr.N.V.Raghava Ready, Addl.CGSC. CAT.Hyd. 

	

One spare copy. 	- 
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Sri Budh Prakash;  Asst.Director General(TE) 
Ministry of Communications, 

ITpt.of Telecom, 5anchar !Bhavan, 
New Delhi. 

Sri M07.Bhaskar Rao, Chief General Manager, 
Telecom, A.P.Circle, Doorsanchar Ehavan, 
Hyderabad. 

Responnts in 
C.P.90/95 in O.A.932/93 

c.P.92/95 in O.A.930/93 
C.P.94/95 in 0.A.948/93 
C.P.95/95 in O.A.875/93 
C.P.96/95 in 0.1A.87.4/93 
dP.98/95 In C.A.873/93 & 

a 	 C.P.99/95 in CA.1250/93 

	

Counsel for the 	plicans; Mr.IC.Venkateswar Rao, in 
C.P.52/95 in 0.A.1035/93 
C.P,53/95 in O.A.1222/94 
C.P..54/95 in O.A.12223/94 
and C.P.1P6/95 in Q.A.1366/93. 

- Mr,- v,Vekateswar Rao in C.P.90/95 O32/93 
C.P.92/95 in D.j..930/93 
C.E.94/95ih O.A.948/93 
C.P.95/95 in C.A.875/93 
C.P.96/95 in O.A.874/93 
C.P. 98/95 in O.A.873/93 
C.P.99/95.jn O.A.1250/93, 

- 

Counsel for the Respondentss W.N.V.Raqhava Ready, Addl.OGSC. 
in all the C.Pâ. 

CO RAM 
THE HON' B%JE SRI JUSTJTCE V.NEEIJJJJC  RAG :VICE.-CHAIRI'W; 

THE HN'BLE MP..RMGARAJjc MEMEER(ADr2J) 

(Order passed by Fnble 3ustie V.Neeladri Rao, 
Vice chairman) 

	

All these 	ntempt Petitj.ons are closed as by letter 	- 

No, T4/LC/5-4/94 4t.13-12-95 the applicants were informed that the 

orders therein wi$l be implrnetfled subject to the out come of the 

SLPs already file.3 in Supreme Court of India/sLPs proposed bo be file-;'-- 

CEnTIFIED TO EE TRUE COPY 
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